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ClVIL APPEAL NO. 3946 CF 2001. @@
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Public Services Tribunal Bar Association ... Appellant (s)
VS.
State of U P. & Anr. ... Respondent (s)

(with office report)

with

Cvil Appeal Nos. 3947/2001 and 3948/ 2001.
(with office report)

Dat e: 10/ 12/ 2002 Thi s/ These matter(s) was/were called on for
heari ng today.

CORAM

HON BLE MR, JUSTI CE V. N. KHARE
HON BLE MR, JUSTI CE ASHOK BHAN

For the Appellant (s):
in CA 3946/ 01 K K Venugopal , Sr. Adv.

Ranjit Kumar, Sr. Adv.

Subhash Chandra Srivastava, Adv.
Aley S Tiwari, Adv.

V K Pandey, Adv.

S Wasim A Qadri, Adv.

Rahul Si ngh, Adv.

Lakshm Raman Si ngh, Adv.

in CAs 3947 & 3948/01 Amit Bose, Adv.

. B P Singh, Adv.

.(Ms.) Vipin GQupta, Adv.

955 53333333

For the Respondent(s):
Nos. 1 & 2 in CAs3946
& 3948 and Nos. 1 & 3
in CA 3947

P P Rao, Sr. Adv.

V J Francis, Adv.

Ashok Kumar Pandey, Adv.
No. 2 in CA 3947/01 N S Gahl ot, Adv.

Vi shwajit Singh, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

M. P P Rao resuned his argunments at 11.00 A M and
concluded at 11.25 A°M Thereafter, M. K K Venugopal nmade his
rejoinder submissions till 12.40 PM M. Ranjit Kumar also
made his rejoinder submssions for 10 mnutes.

Argument s concl uded.

Judgnent reserved.

(D.P. Walia) (S. Krishnan)
Court Master Court Master
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